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THE VICE-CHAIRMAN (SHRIMATI
TAYANTHI NATARAJAN) Last. Mr.
Vatmkatramrtn.

SHRI TINDIVANAM G. VENKAT-

RAMAN (Tamil Nadu) Madam Viee-
t'hairinan. I must thank you for the op-
poriunity you have given to me....

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN) : Please, in
two sentences.

SHRI TINDIVANAM G. VENKAT-
RAMAN : Only one minute.

Madam, ii is really a sorry state of
affairs that the grandson of Dr. Ambedkar : has
10 plead for naming the Maiathwada
University as 'Dr. Ambedkar University'. Iliis
is the first point [ want to submit.

I will be failing in my duty if 1 do not
mention it io the House and put it on recoid.
Madam Vice-Chairman, you and 1 and so
many of the Members who are here have
studied in the Madras Law Cbllege. During
the time when Dr. Kalai-gnar Karunanidhi
was the Chief Minister, without anyboy
asking for it he bad named il as Ambedkar
Law College. Apart from that there is also a
college of science and ans named as Dr.
Ambedkar College. Apart from that there is
also a district by name North Arcot Ambedkar
District. Therefore, as Mr. Hantonan-thappa
has put it, everybody has got a mind to do it.
Then what is the hitch ? Naturally something
is there which is extraordinary, 1 should say.
because more than 13 years have passed and
still it is lingering. Nobody knows why it is
so. Where the shoe pinches, nobody is able to
understand. Therefore, it is high time— better
late than never—at least now after all these
discussions, let the Chief Minis-tei'
immediately announce that it is Maratb-wada
Dr. Ambedkar University. No time should be
lost in announcing it. On behalf of The DMK.
I urge it very vehemently.
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SHRI JAGESH DESAI (Maharashira) : T O7¢ ¥® ST ¥ q% et < ¢
The whole House should associate with the THE  VICE-CHAIRMAN  (SHRIMATI

special mention made by Shri Shankar Dayal JAYANTHI NATARAJAN) : Please be brief.
Singhyji. Don't read from the newspaper.



